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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 70 OF 2024

I, Vikas Mishra, S/o Sh. G.S Mishra, aged about 45 years, R/o F-1101,

Pearlcourt Ramprasth Green, Vaishali, Ghaziabad presently at Ghaziabad,

Uttar Pradesh do hereby solemnly affirm and state as under:

1.

I say that I am the Regional Officer of the Respondent in the present
case and as such being conversant with the facts and circumstances

of the present case, am competent to swear this affidavit.

That the annexed Status Report alongwith Annexures are filed in
compliance of order dated 04.10.2024 passed by this Honble

Tribunal.

A true copy of the Status Report is annexed herewith and marked

as Annexure R.

A true copy of the letter dated 08.10.2024 and 16.10.2024 to District
Administration, Ghaziabad for recovering the Environmental
Compensation from Nagar Palika Parishad Khoda Makanpur,
Ghaziabad.

That the Environment (Protection) Act, 1986 has been amended by
virtue of The Jan Vishwas (Amendment of Provisions) Act, 2023
which has come into force w.e.f 0144.2024. It is submitted that the
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in view of amendment in the Act, Sections 14A, 14B, 15A, 15B,
15C have been inserted and Section 16 and 17 of the old act stands
omitted. In view of such amendments, the Board could not initiate
the criminal prosecution against the contraventions in the present

case.

5.  That the Annexures annexed to the present accompanying reply are

true copies of their respective original.

DEPONENT

VERIFICATION:

Verified at Ghaziabad on this the 29™ day of October 2024 that the
contents of above affidavit are true and correct to my knowledge based on
records and information received and believed to be true, no part of it is

false and nothing material has been concealed therefrom.

\

J
DEPONENT

Sandefy J% g
(Sancofy eIt

Qeg. N2/
NOGARY FPUSLIC
chaziabad (J.P)

23 0CT 200
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Status report with respect to order passed on 04.10.2024 by Hon,ble
National Green Triubnal, New Delhi in OA no. 70/2024 in the matter of
Deepak Joshi Vs State of Uttar Pradesh & Ors.

1. Background:-

Hon,ble National Green Triubnal, New Delhi in OA no. 70/2024 in the
matter of Deepak Joshi Vs State of Uttar Pradesh & Ors vide order dated
04.10.2024 had directed following:-

113

............. 2. Learned Counsel appearing for Nagar Palika Parishad,
Khoda also stated that till date large quantity of legacy waste is lying at site,
though steps are being taken for its clearance. It is further said that so far as
daily generation of solid waste is concerned, which is to the extent of about 105
MT per day, same is being regularly handled and processed and is not being

dumped anywhere.
3. Let this fact be verified by UPPCB and submit a report within three weeks.

4. We also direct UPPCB to take effective steps for recovery of Environmental
Compensation from Nagar Palika Parishad, Khoda by taking coercive measures

and submit compliance report.

5. Further, for violation of environmental laws, criminal prosecution may also
be initiated by UPPCB against responsible officers of Nagar Palika Parishad,

2

Khoda, and compliance report be submitted. .................
2. Compliance:-

In compliance to the Hon,ble National Green Triubnal, New Delhi order
dated 04.10.2024, inspection of the premises of dumping site in question
situated on the land of Noida Authority behind Vehicle Depot on 18.10.2024 in
the presence of Shri Navneet Gupta, J.E. (Jal) as representative of Nagar Palika
Parishad Khoda Makanpur, Ghaziabad. During inspection representative of

Nagar Palika Parishad was asked for providing inf, yrmation regarding

HETED
(sandbk tfwma,z: g OCT 2024

Seg. {Nd. |12 36/98
lﬁ!OTJEE. -/dBLIC
Chaziabad (U5
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Management of Solid Waste and in respect to above a letter dated 19.10.2024
was received from Nagar Palika Parishad Khoda Makanpur, Ghaziabad(The

copy of said letter is attached herewith as Annexure-1).
Observations are as follows:-

(1)  During inspection it was found that the large quantity of legacy waste
is accumulated at the dumping site in question but no records of
legacy waste was provided. Further according to said letter dated
19.10.2024, tenders are invited for the lifting the legacy waste, its
transportation and treatment lying behind the Vehicle Depot.

Photograph taken during visit is given below:-

. nGPSMap Camera

Noida, Lttat Pradeah 201010, India

T PHLGNT 530

(ii) The daily fresh Municipal Solid Waste generation within the area of
Nagar Palika Parishad is 105.17 MT/day approximately, which is
being collected from door to door by means of primary, collection and
deployed vehicles and there. after collected at dumping site as
secondary transfer point.

(iii) During inspection it was reported that so far as daily generation of

/*,,_§W__ is concerned, same is being lifted anfl Ir sferred to the
o g ED T g

(Sandedh Barma) P N )

Reg. M /86/9‘&’1 . 3 0CT 2024 e -/ ;

MOTARY HUsLIC il

s
Chaziabad” (U.2)
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processing facility established by M/s Rollz India Waste Management
Pvt Ltd. at khasra No. 1304, village bahadarpur, pipe line road,
Ghaziabad from 14.09.2024. In this regard a copy of letter dated
19.10.2024 of M/s Rollz India Waste Management Pvt Ltd has been
submitted wherein receiving of MSW at Bahadarpur Waste to engery
plant from 14.09.2024 to 18.10.2024 from Nagar Palika Parishad
Khora Makanpur is mentioned but details regarding processing of
such waste and waste processing facilities installed by the said agency
is not given by EO Khoda. During inspection quantity of fresh MSW
lying at dump site was reported to be 50 MT approximately.

During inspection it was observed that Nagar Palika Parishad has not
demarcated storage area for the fresh MSW and no facility for the
weighing of MSW was found. Further log book of MSW transported
to that site and details of processing of waste was also not provided by
Nagar Palika Parishad.

Photograph taken during visit is given below:-

B Noida, Ut Pradesh, india GRE A 8 Noida, Uttar Pradesh, india

850, Weakanpur Colony, Sector 824, Noide, Uttar Pradesh 201308, India S 950, Makanpur Colony, Sector B2A, Nokda, Uttar Pradesh 201308, india
t =G o Lt 78620626
B Long 77361016

sc %4 18/10/24 12:18 PM GMT +05:30

’iﬂJ‘.:i (U 3)
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3. That, In violation of MSW rules 2016, Uttar Pradesh Pollution Control Board
vide letter dated 30.07.2024 has imposed a Environmental Compensation of Rs.
91,25,00,000/- on Nagar Palika Parishad Khoda Makanpur, Ghaziabad but same
has not deposited by it till date. Further in view of above UPPCB vide letter
dated 08.10.2024 and 16.10.2024 has requested to District Administration,
Ghaziabad to recover the said Environmental Compensation. The copies of said

letters is attached herewith as Annexure-2.

4. Further in compliance of Hon,ble Nation Green Triubnal, New Delhi Order
passed on 04.10.2024 inspection report has been sent to Head Office, Lucknow
to initiate Prosecution against Executive Officer Nagar Palika Parishad Khoda

Makanpur, Ghaziabad which is under précess.

Above report is submitted here by for kind perusal and necessary action.

”\QV v-ﬂ/ N

(N.K. Pandey) - (Vipul Kumar)
A.E.E. A.E.E.
U.P. Pollution Control Board, U.P. Pollution Control Board,
Ghaziabad. Ghaziabad

(Saﬂdt_l,v/:ar- =
MOTARY n: o
HOTARY pigy -
A R A
SEAwaT)
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ROLLZ INDIA
ROLLZ/KHORA/24-25/67 . DATE :-19-10-2024
To,
Executive Officer,
Nagar Palika Parishad,
Khora
Sub — MSW (Municipal Solid Waste) Received from 14'" September 2024 to 18™ October
2024,
Dear Sir,
This is to inform you that we have received MSW at our Bahadarpur Waste To Energy (WTE)
Plant from 14' September 2024 to 18t October 2024 from Khoda Municipal Council.
The details of the MSW received is as follows:-
Total Trips —- 374 Nos
Total Weight — 3856.380 MT.
The same is being Processed and shall be Disposed off as per norms.
This is for your kind information and necessary records.
P m— .l..l'

M

{San

Reg.

HMOT

Chaziazaed (U.2)

ROLLZ INDIA WASTE MANAGEMENT PVT. LTD. CIN : U40100RJ2009PTC030506
GSTIN No. : 08AAECR6721J176 / 09AAECR6721J1Z4 PAN No. : AAECRE721J

Regd. Office : Nagar Parishad, Bhilwara Compost Plant, Kheer Khera Sanganer, Bhilwara Rajasthan - 311011

Corporate Office : 107, Sector 10, Raj Nagar, Ghazlabad-201001 (U.P.)
Mail 1D : info@rolizindia.com | Web : www.rollzindia.com —_—


aoramitkumar@gmail.com
Typewritten text
9


Lapgs 1 v <

eProcurement System UOVEIMIment or vuar |1u77

ity Uttar Pra deeﬁrocurement System Government of Uttar Pradesh
| Tf Tender Detalls
Hhy Toemders
Date : 19-Oct-2024 02:56 PM
<7 Print
Basic Details
Organisation Chaln Directorate of Lacal Bodles UP)[Nagor Palika Parishad Khoda Makanpue Ghaziabad
Tender Reference 592
Number.
Tender ID 2024_DOLOU_964829_1 Withdrawal Allowed Yes
Tender Type Open Tender Form of contract Item Rate
Tender Category Works No. of Covers 2
General Technical ItemWise Tech '
No mWise Technical
Evaluation Allowed Evaluation Allowed it
Payment Mode om 1s Multi Currency Allowed
ym ne For BOQ No —
Is Muttl Currency N
Allowed For Fee o Allow Two Stage Bidding No

Payment Instruments Cover Details, No. Of Covers - 2
Cover

IOfflin
El S.No|Instrument Type No Cover Document Type  |Description
fee and
EMD

1 |FOR - Fixed Deposit
(2 |rvGs - R7GS Payment 1 |FeePreQualfTechnical .pdf
pdf Tender Doc_|
2 Flnance Xs Boq
Tender Fee Détalls, [Total Fee in T * - EMD Fee Details
11,800 EMD Amount in € |1,00,000|EMD Exemption |Yes
Tender Feein ®  |11,800 Allowed
Fee Payable To |EO |Fee Payable At [Npp Khora|[EMD Fee Type fixed |EMD Percentage |NA
Tender Fee Yes EMD Payable To  [EO EMD Payable At  |Npp
Exemption Khora
Allowed
Click to view medification history

1

mork Item(s
The work of lifting legacy waste, its transportation, treatment and disposal near the vehicle depot in

Title
the dvic area.
Waork Description The work of lifting legacy waste, its transportation, treatment and disposal near the vehicle depo{t?

the clvic area.

Ple fer Tender documents. .
ase refer Tender documen (14 | XA¢

Pre Quallification
Detalls L
Independent NA JESIE FW =L _. / )/ /

External
Monitor/Remarks

pﬂ' l“'] Y
Tender Stage to No (3& ef, Tu it 7
disclose bid details to Reg ‘F%‘/ 7 :‘gi/f
other hidders/public io !f“ 4(- J 37
domaln Chaxiabas
Tender Value in € 1 Product Category Solld Waste Sub cat A

* |Management

Contract Type Tender Bid Valldity(Days) |90 Period Of Work %
[p— — . (Days)
Location Npp Khora-  [Pincode 201309 Pre 8id Meeting N

|
jo .-

hitps://elender.up nic.in/nicgep/app?component=view | &page=ViewTendersdeservice... 19-10-2024


aoramitkumar@gmail.com
Typewritten text
10


178

11
.t System Government of Uttar Pradesh Pagge 2 0f 2
S Makappur [Pince
Ty Pra Bld Meoting Dato |NA Bid Opening Placo  |Npp khora
makonpur
Allow Proferantin) No
Tender Blddor
Critical Dates
Publish Date 11-0¢ct-2024 10:00 AM |DIn) Opaoning Dato 21-0L8-2024 02:00) 1A
Document Download / Sale 11-0c-2024 10:00 AM |Document Download / Sale End |21-Oct-2074 12:00 PM
Start Date Date
Clarification Start Date NA Clarification End Date NA
Bid Submisslon Start Date 11-Oct-2024 10:00 AM |Bid Submission End Dato 21-0ct-2024 12:00 pM
Tender Documents
NIT Document nt
Docume
Document |S.No Name Description Size (In KB)
[1___[Tendemotice 1.pdr INIT 1332.04|
Work Item ‘ == p—
19“"“’0"‘5 -No|Document Type Document Name Description Size (in KB)
|lL__ITender Documents NIT.pdf Tender Document 1316.67
BOQ [BOQ_1683009.xIs 0Q 235.50
Bid Openers List
S.No Bid Opener Login Id Bid Opener Name Certificate Name
1, Ims7174309@gmall.com Mano - MANQJ
2. avneetqupta546@gmall.com Navneet Gupta Navneet Gupta
E. Jecabhishek@amail.com \bhishek Kumar __IABHISHEK KUMAR
Tender Properties
Auto Tendering No Show Technical bid status Yes
Process aliowed
Show Finance bid Yes ow Bid Details in Public echnical Bid Opening
BoQ Comparative rmal EoQ Compartive chart decimal [
hart model laces
BoQ Comparative L Erm Based BoQ rio
hart Rank —— —— __.__,Q_
— Fi
Ay, L/ /
Tender Inviting Autho P XJ./ . //
Nome z FTTESTD 717
Address Npp Khora L/ il
(Sandend wygﬂ?l /i
ender Creator Details Reg. M3 YR /
Created By Navneet Gupta Chazianad (U.2)
Designation JE q OCT 2024
Created Date 10-Oct-2024 08:06 PM

/]
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